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Government of Goa
Office of the Commissioner Labour & Employment
Regioual Employnient Excha ige }
4th Floor, Shram Shakti Bhavan, Patto Plaza, R
Panaji-Goa. 403 001.
Phone No:- 0832 ~ 2437276 email:- dir-empl.goa@nic.in
Mo:- REE/EMI/TCO/2025/475/ )\ ¢ g Dateci: - |5 /09/2025
SHOW CAUSE NOTICE

This is in response to your vacancies circulated through social media
(copy enclosed). In this connection, it is to bring to your notice that you have failed to
notify the vacancies in Employment Exchange in contravention of sub section (1) or sub
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section (2) of section 4 of the Employment' Exchange (Compulsory Notification of

Vacancies) Act 1959 and rules framed thereunder.

In view of above, it is hereby required to reply to this show cause notice within a
period of seven days from the date of receipt of this notice failing which further action

will be initiated against your establishment.
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Employment Officer

Encl: As above

To,

The HR Manager,
MRF Limited

Tisk Usgao, Ponda Goa
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